
1 2८ 

HARYANA VIDHAN SABHA * 

COMMITTEE - 

ON 

PUBLIC UNDERTAKINGS 
(1983-84) 

(SIXTH VIDHAN SABHA) 

चाल का REPORT 

ON THE 

GENERAL WORKING OF 

HARYANA TELEVISION LIMITED FARIDABAD 
L 

- . N 

Presented 10 the HousSe On———r———fomrmemy 
~ 

HARYANA VIDHAN SABHA SECRETARIAT 
CHANDIGARH 
MARCH, 1984



TABLE OF CONTENTS 

Composition of the Commuttee on Public Undertakings 

INTRODUCTION 

Report— 

1 

2 

3 

4 

Introductory 

Share Caprtal and Financial position 

Performance 

Observations and Recommendations 

Page(s)



I 

O
 

e
 

~
l
 

A
 

L
 

न
 

(
3
.
 

N
 

(1) 

COMPOSITION 

OF 

THE COMMITTEE ON PUBLIC UNDERTAKINGS (1983 84) 

CHAIRMAN 

Shri Sagar Ram Gupta 

MEMBERS 

Shr1 Amir Chand Makkar 

Shr1 Bahadur Singh 

Shri Balbir Singh Grewal 

Shr1 Daya Nand Sharma 

Shrn Kulbir Singh Malik 

Shri Neki Ram 

Shr1 Nihal Singh 

Bahin Shanti Dev 

SECRETARIAT 

Shri G L Batra, Secretary 

Shri Chander Parkash Deputy Secretary



\ 

W) 

INTRODUCTION 

I the Chairman of the Committee on Public Undertakings having been authorised by the Comnuttee 1n this behalf present this TWELFTH REPORT on the general working of the Harvana Tele vision Linited Faridabad 

2 During oral evidence, the Commuittee eximined the representa tives of the Department/Company concerned A brief record of the proceedings of each meetmg of the Comumuttee during the year 1983 84 has been kept in the Haryana Vidhan Sabha S~cretariat 

3 The Committee place on record theirr appreciation of the valuable assistance given to them by the Accountant General Haryana and 915 staff and are thankful to the Secretary to Government Haryana Finance Department mcluding his representatives and the representa tives of the Department/Company who appeared before them from time to time The Committe are also thankful to the Secretary Deputy S-cretary the dealing Officer and the Staff of the Haryana Vidhan Sabha for the whole hearted co operation and unstinted assistance given पा preparmg this report 

Chandigarh SAGAR RAM GUPTA the 24th February, 1984 CHAIRMAN
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REPORT 

HARYANA TELEVISION LIMITED FARIDABAD 

1 Introductory 

The Company was set up on 30th December 1973 by the Haryana State Industrial Development Corporation Limited (HSIDC) पा joint sector with एड participation at 26 per cent collaborators at 25 per cent and public at 49 per cent The umt was set up with a licenced capacity of 5 000 television sets एटा annum The mamn objects of the Company are to carry on business to manufacture buy sell import distribute and repair 18010 and television sets as well 25 components thereof and to carry on research design servicing marketing 1mpor ting and exporting of all types of electronics electrical machmes and allied products However the Company has confined its activity to the production of television sets only 

The Company was started पा collaboration with one Sh 5 5 Beriwala As  the umt ~was mcurring  heavy  losses year afler year (Rs 37 42 lakhs upto 1976 77) फिट jomnt sector agreement with Shri Beriwala was termmated and the collaborator surrendered Ins share holding of Rs 7 20 lakhs fully paid at a nommal value of Rs 100 to HSIDC which took over the concern पी March 1977 पा terms of agreement with the collaboiator After formation of the Haryana State Electronics Development Corporation the work of this Com pany has been transferred to the said Corporation and the same 1s now running this unit as subsidiary 

2 Share Capital and Finaneial Position 

(1) The Company started with a paid up caprtal of Rs 6 lakhs The details regarding authorised 1ssued subscribed and paid up capital year wise are contaned m the following table —. 

Year - Authori Issued  Subscri  Paid up _— rised bed 
———— ला ण थथ —_—— _—— एप णण पथ 

(In lakhs of rupees) 

1974 25 00 6 00 6 00 6 00 
1975 25 00 15 61 15 61 15 61 1976 77 25 00 19 40 19 40 19 40 1977 78 25 00 25 00 2500 25 00 1978 79 25 00 19 40 19 40 19 40 
1979 80 25 00, 19 40 19 40 19 40 
1980 81 25 00 19 40 19 40 19 40 
1981 82 25 00 19 40 19 40 19 40 
1982 83 150 00 90 10 90 10 90 10 

/



2 A 
t Further Company had taken loan from the following 1nstitu 10ns— 

Name of institution Rate of interest Total 1010 ncluding ——— Interest at the end of 
1981 82 

(Per cent) (Rupees 1n lakhs) 

1 HSIDC 4to7 67 30 

2 HFC 133 20 94 

3 Syndicate Bank 193 25 96 

the 

Note  Loan figures of Syndicate Bank घाट only upto August 1978 which according to the Company 15 likely to be to the tune of Rs 50 Iakhs by the the end of 1982 83 

The Company had not paid any interest to the above parties till end of 1982 83 The company got prepared a rehabilitation scheme for the revival of the umit and under the same the HSID C and 

out 
also 

year 

HFC have converted Rs 58 30 lakhs and Rs 12 40 respectively of the above loans mto share capital The Syndicate Bank was stated (0 be considermg the rehabilitation scheme of the Comp-~ny 

(i) The Company has been continuously incurring losses ey ery The year wise detatls thereof are indicated as below — 

Vear Amount 

(1n lakhs of rupees) 

1974 1 86 

1975 6 60 

1976 77 28 96 

1977 78 15 06 

1978 79 11 92 

[979 80 9 43 

1980 8t 12 72 

1981 82 3 65 

1982 83 1 59 

The Company has काठपाकटत a cumulative 1055 of Rs 91 79 lakhs upto 1982 83 agawst the paid up capital of Rs 90 10 lakhs upto that year
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During oral examunation the Company representative gave the 
followmng main reasons for contiuous losses — 

(a) Unhealthy and unlooked after working of the Company पा 
Joint 58007 

(b) much less utilisation of capacity by the Company 

(c) paucity of finances and shortage of picture tubes m the 
country at times, 

(d) adverse publicity of the Company on account of various 
court cases agamst 1t 

{e) statements by the Government from time to time to give 
the umt on lease 

(f) delay i switch over to solid state technology and lagging 
behmd other manufacturers ता introducing latest techmiques 
and 

(g) lack of proper publicity 

3  Performance 

The Haryana State Industrial Development Corporation had 
obtaimed 8 letter of intent 1n 1972 for the manufacture of 5000 tele 
vision sets annually This Company was formed to make use of the 
5910 letter of intent It has however been noticed that the Com 
pany has never bsen able to manufacture the 5810 number of tele 
vision sets The sets produced by the Company every year are given 
below 

Year Production Number of  Percentage of actual pro- 
sets duction to 1nstalled capa 

city 

1974_*—_ T 74—_—_ I 2-___— 

1975 652 13 

1976 77 749 12 
15 months - 

1977 78 623 13 

1978 79 284 6 

1979 80 43 1 

1980 81 902 18 

1981 82 2766 55 

1982 83 3828 76 

——



4 

The capacity of the company therefore, has always been under, 
utilised so much so that the capacjty utilisation was only 0 9% during , the year 1979 80 Though the capacity utilisation has shown upward 
trend during the last three financial years yet much remains to be 
done पा this direction particularly when the company has recently « 
been granted a licence to manufacture 20 000 coloured TV sets The - 
production of the Company has again gone down to 1 400 sets during 
the first 10 months of the current 1e year 1983 84 According to~ 
the Company representative the mam reason for under utibsation 
of the licenced capacity during first 10 months of 1983 84 are diffi- 
culties प्रा completing legal formalities पा procuring TV testing ins 
truments/components (1) recession पा. ndigenous T V market (m) ~ 
absence of publicity (1v) unwieldy orgamisation (v) chron:c shortage of 
funds and (धो shortage of picture tubes पा the country at times 

The Committee were not satisfied with the reasons given by the 
Company representative and would like to make the following obser vations with regard (0 the continuous shortfall 10 production and poor 
financial results — 

1 From the wntten replies and फिट oral examumation of the 
representative of the Company as well as of the State Govt 1t became 
clear that a mistake was commuttetd at the very inception of the | 
company The Committee strongly feel that the Company was started as a Joint Sector venture not on merits At one stage during the oral 
exammation the State Government representative stated that at that particular time there was no system of issumng advertisements seeking 
collaborators At a later” stage however he mform है the Comn ittee that फिट Collaboratot %was selected after receiving offers through an 
advertisement It Wis stated that offers of 3 parties were selected 
out of offers from 16 parties The offer of Shri &S Berwala who was absolutely a novice पा the lme was accepted while offers of M/s Televista Electronics Pvt Ltd New Delhi and M/s Belitek Elec- tronics Pvt Ltd , Gurgaon who were already 1 the line were rejected 
The Commuttee fail to understand the 9855 on which Sh Beriwala was 
selected 85 a joint collaborator particularly when he did not possess any expertence or had any background m the prcduction of T V sets 

7 हा any other electronics trade ncidental to 1t  The Company rep- 
/resentatwe who promused to furmsh information as 10 the prescribed quahficatlons/exgerlence for the venture advertised in the newspapers did not furmish' the desired information till the drafting of this Report The later events (subsequent to the termination of collabo 

ration agreement) give added weight to this observation of the Commuttee because there has been a protracted litigation between the company and Shri Berwala and also that some criminal cases wero 
regis ered agamst him which were however later on withdrawn by 
the Government for the reasons best known to it The Commuttee were mformed that even now a dispute between the company and Shr1 Beriwala 15 pendmg arbitration 

2 The Commuittee feel that the performance of thys Company _ 
85 been very poor from the very mception because 1t was not managed 
Properly During oral exammnation 1t was revealed that the Joint 
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collaborator was the sole person who was looking after this Com 
pany from 1974 to 1977 and netther the Board of Directors nor the 
Finance Department of the State Govt paid any attention to the 
affairs of फिट Company Even after 1977 the Company was being 
treated as nobody s baby because till 1980 1t remamed under the 
additional charge of the Chief Admmmstrator of Faridabad complex 
It was only पा. 1980 thata whole time Managmg Director was appom 
ted to look after this Company but he was also drawn from the 
HCS rank only All these facts show that neither the State Govt 
nor the HSIDC were taking proper interest पा running this Company 
This observation of the Commuittee 15 further strengthened by the fact 
that there was no financial expert on the Board of Directors of the 
Company who could provide constant and expert guidance on financial 
matters Further the Company do not have a Company Secretary 
even now and the admumstration of the unit has been lagging behind 
m keeping it abreast with the latest technology and on sound financial 
footing It was revealed to the Commuttee during the oral exammation 
that only Government officials have been manning the Board of 
Directors of the Company and that no non official experts 1n electronics 
technology business management financial admustration etc 18४६ 
ever been put on the Board of Directors of the Company 71he Govern 
ment officials 1t has been generally observed do वर्ण and cannot put 
पा their best पा running a company while therr mam charge 15 some 
thing else  Optimum situation could be>that the Board of Directors 
Comprised of Government officials some non official experts 1n different 
lmes and one or two public men of repute This shortcoming पा 
manning the Board of Directors also contributed to 15 contmuous poor 
performance 

3 छिपा an on the spot inspection of the Company by the 
Commuttee 1t was observed that proper records relatmg to some v ttems of store 'were not found upto date The entries were not 
avatlable eitherin the stock register or 1 the P cards Further 
the audit reports of the internal auditors also reveal that accounts of 
sundry debtors/creditors outstanding liabilities  advance orders to 
suppliers advances received from parties and of the assets were not 

M@/’ properly mamtamed and 2150 no physical venfication of stock of 
fimshed goods and raw material was conducted Similarly no physical - verification of assets was carried out year after year All this ex 
plains away absence of proper accounting system and financial control 

SB/ on the day to day functiomng of the Company This has also been 
B/ one of the major contributory factor to the poor performance of the 

की यश 

ह। Though the Company was incurring very huge losses from the 
beginning ६0 the year 1980 81 yet the Company have been lavishly 
spending on hirmg (वी private burldings for show rooms and offices 
at various places and on purchasmg and mamtammg vehicles Even 
at present when the losses are contmmung the Company are paymg a 
monthly rent of Rs 9 200 for show room cum flat at Chandigarh and Rs 3000 per mensum at Delh: (though during the oral exammation 
the Company representative deposed पा July 1983 that the office 
building at Delht had been taken ata monthly rent of Rs 1000 from 
April 1977 and घाट same rent was bemng paid to date) Besides the Company are mamtainmg a fleet of five vehicles (3 cars and 2 Jeeps) and
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are mcurring an expenditure of more than Rs 1 50 [805 every year on 

petrol etc  The Committee are unable to appreciate the position 

taken by the representative of फिट Company during the course of 

oral exammation on 28th July 1983 that the Company were not 

mamtammng any vehicle during the past 8 to 10 months when m 1ts 

own revised wrtten reply the Company adnutted that they were 

mamntaming a fleet of 5 vehicles as mentioned above The Committee 

feel that Rs 1 50 lacs 15 quite an exhorbitant amount on the man- 

tenance ए vehicles for a company wiuch 15 producing only about [500 

T V Sets every year 

Another mam reason for sustammng losses by the Company has 

been the surplus staff deployed by it The following table showing 

number of sets produced every year and the No of workers deployed 

for the purpose lend support to this observation — 

Year No of sets produced No of workers 
deployed 

1974 74 20 

1975 652 72 

1976 77 749 72 

{5 months 

1977 78 - 623 75 

1978 7% 283 75 

1979 80 43 35 

1980 8t , 902 77 

1981 82 2 766 74 

1982 83 3 828 4 

1t 15 smprsing that the management of the Company continued 

to deploy the surplus staff even when the production was at 15 

fowest ebb 

4 The Commuttee observe that the company had completed 

its accounts upto the year 1977 78 _and the accounts for the year 

1978 79 onwards are yet to be taken up by the Statutory Auditors 

The delay पा. the finalisation of the annual accounts 15 fraught with 

financial nsks and irregularities The non finalisation of accounts 

15 also one of the major reasoms पा anot detectng the pat falls and 

areas of losses incurred by the company उए 15 day to day transactions 

Observations and Recommendations 

1 The jomnt venture collaboration agreement with Shri Beriwala 

was not only ill concerved but smacks of an attempt to
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~-favour a particular busmessman His selection was not made on the 
08518 of sound busmess policies and on merits It will be relevant to 
quote here from the reply of the Managmg Diréctor of the'Cdfiipany 
durmg oral examination on 28th July 1983 ‘Mr_ Benwala “made 
trunk calls outside the country पा the name of the company when-he 
was Managing Director of the company Thus he hadmis uiéd the 
funds of the Company He hired vehicles and used the staff cars 
unnecessarlly He hired Rest houses for the Company at Calcutta 
and Amrntsar,where there was no sale - 

The Committee recommend that an iidepefidént enquity “Sfiould 
be mstituted m this Eeaalf so as to reveal how and why Shri Befiwala 
rwas selected as a Jomt Venture Collaborator and how he ran the com 
pany to premote his own 1ndividual mterests It s“dno"ufd also be énqu lihed 
as to what prompted him to agree (0 surrender all Tus shares of, ‘the 
face value of Rs / 20 lacs for Rs 100 only and résponsibihify be “fixed 
m this apparent shady deal, on the conceraea officér(s)/official(s) 

2 During an on the spot inspection by the Comiuitde it Was 
mtimated by the Companys representative that at the time of taking 
over the mahagement from the Private Colaborators “an audit ‘of the 
pre take over period of trarsactions was got corducted -from a 
firm of Chartered Atcountants who had subrfutted »a detailed report 
as to the positich of assets and habihities thien ‘obtainudg  The Com 
mittee direct that a“¢opy of पाह sard report alongwith aclion taKen 
thereon be furnishéd to the Comiarttee within 4 month 

3 The Commutec 00 erve that the Compiny have been running 
पा. losses throughout ever szce 5 mception and ihat the एव %acxty 
utilisation has also not been to the desired €xtent It was Stated by the 

‘mana gement during oral examination 'twhat the _Company Iloped to revite 

this unit by diversifying 1ts production _ Itr was also Stated tfat the 

company was secking to obtain some Mote [icences for diversififation 

of 1ts activities  One such licence for electronic telephones exchange 
has been gmven to the Haryana State Eluecfromcs Develdpment 
Corporation which 1s to be mstalled m sdéme backWard areas 
of the State The management also stated that they hid app 

roached Mys Marutt Limited to get someT of their elettroric एफ 

ponents-manufactured by the Company Fhe-, ACompafly ~also hdped 

to obtam bLicense for VCR A license for Tmanufacturmg 30 000 

coloured TV sets has already been granfedT he Compdny have at 

1ts disposal sufficient land and vast building _hef Comnuttee recommend 

that expeditions steps should be taken fo_ dversify ifs actrtities No‘n the 

aforesmd Imes It 1s partcilarly recommefided that thé compdfly 
should हुए m for a speedy production of blick & wiute TV Sets 'YOf small 
screen (the approximate cost whereof was Tstateficby the com any repre 

sentative to 06 from Rs 1,000 to £,500) 'The Commutee f281°that 1t 
wiil not be difficult for the Company to popularise and sell such low 

cost TV sets m the State as साला! as पा the surrounding areas 

oral evidence and in their written reply the manage 

ment4 hadDsutraltncgd that rehabilitation schemes had been framed according 

to which HSID C and Haryana State Financial Corporation (HEC) 

have already given financial rehef to the FCompany ; by way of con 

version of loans mto equity shareand ते FC had further agreed to
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re schedule the mstalments with a moratorum of two years Swxce * 

these reliefs are expected to put the company on a sound financial 

footmg, फ़िर Committee recommend that the management may exgedite 

process ot finahsation of the scheme and report the results of themr effurts 

to the Commuttee withie three months 

5 The Commttee stromgly feel that the Board of Directors of 

the Company should not only comsist of Government Ofiicers but should 

also mclude some experts drawn from pubhic having yast expenriece पा 

financial management, techmical expertisc etc mcluding public man ot 

emuence 

6 1t was brought out before the Commuttee that the company 

had not been allowed any reliet 1n sales tax 50 far 10 fact, the Com 

pany had never sought it Looking 1nto the past financial history 

ol the Company the Commuttee recommend that the Company should 

take steps to seek concession पे fhe Labihity ot sales tax™ so that पड 

revival 15 made easier 

7 The Company 15 laggmg दिए belund i getting its accounts 

audited by the Statutory Auditors The Commuittee view the process 

of completion of accounts and audit thereot as an important instri 

ment of financial control and apprasal In this ight, the Commuttee 

recommend that the audit by the Statutory Auditors as well as the 

observations of the CA G of India on the annual accounts should be got 

promptly finalised and the amnupal accounts kept to date 

8 1he Commuttee would also advise the Company to reduce 

1ts expenses on the purchase of vel 12165 and toeir mamtenance The 

rent payments bemng on the higher side should also be reduced and 

brought to the mimmum Simultancously the company should take 

steps 0 reduce 1ts over head expenses 

/ 9 पु 06 Committee observe that one of the mamn reasons for the 

| . 
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discrepancies m store and stock accounts 15 the non appduitment of 

the Company Secretary The Commiitee, therefore, recommend that the 

Company Secretary should be appoméed 1mmediatefy so that the discre 

pancies and loopholes pm pomted by the Internal Auditors प्रा their report 

irom time to time are rectified and do not recur It will certamly go a 

long way m mmproving the financial health of the company 

10 The Commuttee strongly feel that the management should pay 

more heed to the after sale service and publicity The Commuttee 

would particularly recommend that it should approach the village pan 

chayats and Block Samuties with a view (0 populrismg the sale of X'V 

sets This will undoubtedly boost the sale ot the Company to a large 

extent 

13995—H VS —H G P Chd
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